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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

ORDER

in partial modification oi order No.1181/36132-36238/Power!ADJ/Gaz./PD&SJ West/2026 dated 06.08.2026,
ioliowing link Courts are hereby re-constituted to dispose of urgent matters/Inspection applications! miscellaneous applications.
iiied in the Courts oi the Judicial Oiiicers whose names are mentioned in column No.1 whenever they happen to be on leave or
not available tor any reason whatsoever, with immediate effect :-

I S.No ‘ Name oi the Judicial 1" lliniicuudtciatroililcer as Llriit Judicial Oiiicer as Link Judicial Oiiicer l¢~*u..t;i.t..i.ii.i.l clues: O as Link Judicial olilcar
Oiliccr (Column No.1) ‘ ‘

1 Principal District 8| Ms. Fla] Rani, ‘ Sh. Harish Kumar, Ms. Manjusha iSh. Haj Kumar Tripathi 1 Sh. Sunil Choudhary,
1 t Sessions Judge (W) District Judge District Judge Wadhwa, District District Judge (Commercial District Judge-01
i ( (Commercial Court)- (Commercial Court)- Judge (Commercial Court)-D5 t
1 i 02 04 Court)-O1

' 2 Sh. Ra] KurrlarTri|:|athi ‘Sh. Santosh Kumer Ms. Fla] Rani, 1 Sh. Harish Kumar,‘_. Sh.VJitendra Pi-mp Singh, Sh. Chander Kirti
District Judge iSlngh, t District Judge District Judge District Judge-OB Negl,
(Commercial Court)-05 iDlstrictJur.ie-O7 ;(Commerclal Court)- (Commercial Court)- District Judge-1U

. 02 04

i 3 ‘Sh. Ftaghubir Slngh, Sh. Fla] Kumar Sh. Santosh Kurriar Sh. Gagandeep Sh. Chander Kirti Negi, Ms. Maniusho
i District Judge Tripathi District Slngh, ;Jindal, District District Judge-10 ‘Wadhwa, District ‘

(Co1nmerclalCourt)-03 Judge (Commercial DistrictJudge-07 lJudge-03 Judge (Commercial ‘i
Court)-05 i ‘ i Court)-01 i

4 Ms.Maniusha Sh. Naveen Gupta, Sh. Flaghubir Singh. Ms. Fla] Bani, i Sh. Harish Kumar. District Sh. Ra] Kumar
l Wadltwa, District ‘ District Judge-09 DlstrictJudge District Judge Judge (Commercial Court)- Tripathl District Judge

Judge (Commercial ‘ (Commercial Court)- (Commercial Court)- 04 (Commercial Court)-
‘ Court)-01 us 02 05

i 5 1 Sh. Harlsh Kumar, Sh. Raghubir Singh, Sh. Fla] Kumar Sh. Scntosh Kumar Ms. Manlusha Wacihwe, Ms. Fla] Hni,
‘ ‘ District Judge District Judge Tripathl District Singh, District Judge (Commercial ‘District Judge
‘ ‘(Commercial Court)-U4 (Commercial Court)- Judge (Commercial District Judge-O7 Court)-01 ‘(Commercial Court)-
‘ 1 03 Court)-05 02 ‘

6 Ms. Neeloter Abide Ms. Manlusha Sh. Naveen Gupta, Sh. Fieghublr Slngh, Ms. Ra] Rani, Sh. Harish Kumar,
Perveen Wadhwe, District District Judge-09 District Judge District Judge (Commercial District Judge

1 District Judge ‘ Judge (Commercial t (Commercial Court)- Court)-D2 (Commercial Court)-
; (Commercial Court)-06; Court)-01 03 U4

7 tits. Fiai Rant, Sh. Harlsh Kumar, Ms. Manlusha Sh. Flal Kumar 1 Ms. Goma Dabas Gupta, Sh. Raghuhlrstngh.
, District Judge District Judge Wudhwa, District ‘ Tripathi District iDistrlct Judge-06 ; District Judge

(Commercial Court)-O2 (Commeroia1Couri)- Judge (Commercial i Judge (Commercial . (Commercial Court)-
‘ 04 ‘ Court)-Oi Court)-05 08

I 8 Sh. Noveen Gupta, Sh. Chander Kirti ‘Sh. Jltendra Pratap Sh. Arvind Bansal, Sh. Rel Kumar Tripathi Sh. Gogrmdecp
‘ District Jude-09 Negi, Singh, District Judge-D5 District Judge (Commercial Jindai, District Judge-

Dlstrict Judge-10 District Judge-OB Court)-05 03

9 Sh. Arvlnd Barisal, Sh. Sunli Choudhary, Ms. Gcma Dabas Ms. Neeioier Abide Ms. Hiya Guita, District Sh. Santosh Kumer 5
‘ Dlstr1ctJudge-05 DistrictJudge-01 Gupta. Perveen ‘ Judge-D2 ‘Singh,

District Judge-06 District Judge District Judge-07
t i (Commercial Court)- I

06

10 i Sh. Gagandeep Jindal. Ms. Neeloier Ablda Ms. Hiya Guha, Ms. Goma Dabas Sh. Ftaghublr Singh, District Sh. Naveen Gupta, i
DlstrlctJudge-03 Perveen District Judge-02 Gupta, Judge (Commercial Court)- DlstrictJudge-O9

District Judge District Judge-U5 03
(Commercial Court)-
U6

-I. -1 Ms. Ftlya Guha, Ms. Goma Dabas 1 Sh. Jitendra Pratap Sit. Chander Kirti Sh. Sunli Choudhary, Sh. Arvind Bansal,
Dlslrlctdudge-02 Gupta, j Slngh, Negi, DlstrictJudge-01 Dlstrictdudge-05 1

; Dlstr|ctJudge-U6 . District Judge-08 District Judge-10

12 Sh. Jitendra Pratap Sh.-Arvind Bansai, Sh. Sunil Choudhary, Sh. Naveen Gupta, ‘ Ms. Neeloier Abide Perveen Ms. Hiya Guha.
Slngh, District Judge-05 District Judge-D1 I District Judge-09 iDlstrictJudge (Commercial DlstrlctJudge-02
District Judge-08 i i Court)-DB

13 Sh. Santosh Kumar Sh. Naveen Gupta, Ms. Neeloier Ablda 1 Sh. Gagandeep Ms. Gome Dabas Gupta,
Singlt. DistrictJudge-09 Perveen ‘ Jindai, District District Judge-05
Di§t?TéT..iudge-07 ‘ District Judge Judge-03 ‘

(Commercial Court)- .
06 t

Sh. Anrind Bansal,
District Judge-05

14 Ms. Goma Dahas Ms. Hiya Guha, Sh. Gagandeep i Sh. Naveen Gupta, Sh. Santosh Kumar Sirtgh, Sh. Jltendra Pratap
Gupta. District Judge-02 Jindal, District District Judge-09 District Judge-D7 ‘Singh,
District Judge-D6 Judge-D3 District Judge-OB .

15 i Sh. Sunli Choudhary, ‘ Sh. Gagandeep ‘ Sh. Chander Kirti Ms. Ftiya Guha, ‘Sh. Naveen Gupta, Ms. Goma Dabas .
District Judge-01 Jindal. District Negi, District Judge-02 ‘Dlstrictdudge-09 Gupta,

Judge-03 Dlstrlctdudge-10 ; Dlstrictdudge-06

1 16 Sh. Chnnder Kirti Negi, ‘Sh. Jltertdra Pratap ‘Sh. Arvlnd Bansai, Sh. Sunli Choudhery, Sh. Gagandeep Jindal. Ms. Neeloier Ablda
i District Judge-10 ‘Slngh, ; District Judge-U5 District Judge-01 District Judge-O3 Perveert

District Judge-D8 District Judge
i . i (Commercial Court)-
‘ ‘cs

17 Vacant Court, Sh. Santosh Kumar Sh. Chander Kirti Sh. Jltendra Pratap Sh. Arvind Bansai, District 1 TSh. Sunli Choudhary.
District Judge-O4 Singh, Negi, Singh, Judge-O5 District Judge-01

District Judge-07 District Judge-10 District Judge-08 1

(DR. VIJAY KUMAR DAHIYA) '
PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST) fl
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“-5”: Copy forwarded for information and necessary action to :-
. The Registrar General, High Court of Delhi, New Delhi.

- . The Principal District & Sessions Judge (HQs), Delhi.
2 . All the Judicial Officers concerned.
1 . The Branch lncharges. all Branches of West District, Tis Hazari Courts, Delhi.
‘ . The Branch lncharge, Filing Section, West District, Tis Hazari Courts, Delhi.

. The Secretary, Bar Association, Tis Hazari Courts, Delhi
The PS to the undersigned.
Reader to the undersigned.

_ The Branch lncharge, Judicial Branch, Central District, Tis Hazari Courts, Delhi.
5' For uploading on layers.
~ For uploading on centralized website through layers.
''3}i’$.€-.-‘-'36‘-E’-t“'22:;

—'--LOm"~lO7U'1-bOJI\)-—*

.1

an

2

Erv

/'
PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)

T

Y


